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"three firms vying for tie-up" appearina 
in Fioanclal Express date 23 October, 
1983 i 

(b) if so. whether it is a fact that the 
coo ortium "Indian Ship Builder " i& 
being elbowed out by the · acri itics of 
three foreign firms with the help of 
powerful Indian representatives and indi· 
rect help from Governm nt ; 

(c) if so, details thereof and reasons 
therefor; sod 

(d) corrective step taken or pro-
posed? 

THE MfNISTER OF STATE IN THE 
MTNISTRY OF SHIPP! G AND 
TRA SPORT (SHRI Z.R. ANSARI ); 
(a) and (b) The report io the Finan-
cial Exprcs& dared the 23rd October, 
19&3 states that three foreign firms are 
vying for collaboration with a consortium 
of 4 Indian Shipyard i'ir· Hooghly 
Docking and Engineering Company 
Limited, Calcutta, Hindustan Shipyard 
Ltd., Visakhapatnam, Goa Shipyard 
Ltd., Goa and Garden Reach Shipbuil-
der and Engineers Umited, Calcutta for 
th.e supply or IS offi bo re ves.sels to the 
Oil and Natural Oas Comrm 100. This 
collaboration could not be sard to be 
aimed at elbowina out the 4 l.od1an Ship-
yards. 

(c) and (d) Do not ari&e. 

upply or Wrist Wat~ lo Drivers, Et• 
an11 Amt. Drffm 11,. TFll T 

2599. SHRJ DAYA .RAMSHAKVA: 
Will the Minis1cr of RAil.WA YS be 
pleased to refer to Unst rrcd Question No. 
l896da1ed 4 August, 1983 reaardinp Uflpty 
of Wmt Watches to Drivers, ETs. and 
Asstt. Drivers by T.P.R. Tundta and 
state; 

(a) whether tile matter has siace been 
investigated ; and 

(b) ir so, the details thmof ? 

TH.B MINISTFR OP RAILWA VS 
(SKRt .B.A. GHAN! KHAN CHAU· 
DHURT): (a) and (b) The preum·nary 
investigation rcvcal.s that cer.tain number 
of Wit.COO ba been d iSlribUled to staff' 
who were not cliaiblc. Further iovesti· 
plioo is still in progre s. 

b<adre pr tloo (or unl•enltJ• t rh rS 

2600. RRl VIRDHI CHA DER 
JAIN : Will the Minister or EDUC -
TION AND CULTURE be pl ed to 
state: 

(a) whether ii ' a t ct that no pro-
m0<ion scheme vc1luc re there fo r tea-
chers of affil iated coll~e , •;hcreas the 
uolwni1y tea.chcrs have h avenue~ 

uoder the n cadrc promot ion sc:hc:mc; 

(b) if ao, what the Ministry 8 in t 
to do ro provide par Itel r mol ion 
a venues to the cot lqc 1 chers; 

(c) whether ii is also a f11C1 that 1hc 
Cll-cadre promo ion scheme applied to the 
university t will h Ye an ad crse 
imp.act on their r~ch llC'l ivitla and 
readin1 habit ; and 

(d) ii ao, wb:it corrcict ive mea.suru 
are bcina coniempl tcd by the M1ob try 
10 keep up tberr r; ~ 1empo 11nd 
prcwide IA«ntiva to outstaodin& rc:scarcb 

Olan 7 

THB MfNISTBR OP STATE IN THE 
MINISTRIES OF EDUCATION AND 
SOCIAL WEI.PA (SHRIMATI SHEI-
LA KAUL) : (a) No, Sir. The UOC 
has formulated Merit Promotion Scheme. 
both for \1 iwrail)' tcacbcn a well 

in aftiliated coll ror lrnplo--
meutatioo from l·l-198l. 

(b) Does not ariae. 

(C) and (d) The purpot0 of Merrit 
Promotion Scheme i • to recosnise out· 
atandio& work done by univer.ity/collep 
1eactm1 in lcachina lltd ·resea.rdl and 




